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Regional Office, U.P. Pollution Control Board, Ghaziabad

HeH e E?..\.f.‘.?./NGT OA 653/19/2019 fmia . \\em

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New
Delhi on dated 13.08.2019 in matter of 653/2019 Justice A.K. Roopanwal
(Retd.) & Ors Versus State of Uttar Pradesh.

Sir,

With reference to the above subject mentioned above, this is to inform you
that in compliance to order passed by Hon’ble NGT, New Delhi on dated 14.08.2019
in matter of O.A. 653/2019 Justice A.K. Roopanwal (Retd.) & Ors Versus State of
Uttar Pradesh on 13-08-2019, the compliance report is submitted for kind perusal

and necessary action please.

Yours Sincerely
=z
Regional Officer

Copy to:
1- Member Secretory, U.P. Pollution Control Board, Lucknow for information.

2- Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for

perusal and necessary action please.
3- Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow
for information.

~

Regional Officer
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Report i i
- 08r;()lln9 f:om liance to order passed by Hon’ble NGT, New Delhi on
U8. in matter of OA No. 653/2019 Justice A.K. Roopanwal (Retd.) &

Ors Versus State of Uttar Pradesh

~=13 YErsus state of Uttar Pradesh

Hon’ble National Green Tribunal i
. passed the following order on 13.08.2 i
No. 653/2019 Justice A.K. Roopanwal Versus State of Uttar Prgdesh - o #2019 in OA

Indirapurf:;r:el‘-,lz’l;?z; :nClhts apphcaﬂqn is that re'spom'lems 6 and 7, Presidium School and
_ _ Centre respectively are using diesel generator sets creating air and
noise pollution at Indirapuram, Ghaziabad in violation of the Air (Prevention and Control of
Pollution) Act, 1981. Air pollution is also affecting the students of the Presidium School and
inhabitants of the area. Diesel is being stored in painting drums in open which is life
threatening.

With a view to examine the allegation, it will be appropriate to require a factual and
action taken report from Ghaziabad Development Authority and U.P. State PCB. The nodal
agency will be the State PCB for compliance and coordination. The report be furnished to
this Tribunal within one month by e-mail at judicialngt@gov.in.

The applicant may furnish set of papers to Ghaziabad Development Authority and
U.P. State PCB and file affidavit of service within one week.

List for further consideration on 22.10.2019..”

In compliance to the above said order, inspection of M/s Presidium School, Ahinsa
Khand, Indirapuram and Indirapuram Habitat Centre, Ahinsa Khand, Indirapuram, Ghaziabad
was carried out on 14.10.2019 jointly by the officers of U.P. Pollution Control Board,
Ghaziabad and Ghaziabad Development Authority. The findings of inspection are as follows

M/s Presidium School, Ahinsa Khand, Indirapuram, Ghaziabad

The school is situated in the residential area of Indirapuram, Ghaziabad. Unit has
installed 03 DG sets of capacities 750 KVA, 750 KVA and 82.5 KVA. DG set of capacity
875 KVA is used as a stand by. During inspection, the ambient noise monitoring was carried
out while the 02 DG sets of 750 KVA capacity were in operation. The details are as follows :-

S [DG  set| Status of [ Stack Height | Observed values | Remarks
| No | Capacity | Acoustic during DG set in

i Enclosure operation |
, Standard of silence ?
, | zone in Day ,
’ 50dB B ?
I. | 750 KVA | Installed Installed as per Noise value is |
norms above t_hc :
2. | 750 KVA | Installed | Installed as per porms  while |
norms 67.2d5 both the DG |
sets were in ‘
I - operation |
3. | 82.5KVA | Installed TNot installed | _ Not in operation |
as per norms (Only used as |
L Sl |standby) |

As per the above, it is observed that during operation of DG sets, the noise value is
above the prescribed norms in the sensitive zone. The stack height of 82.5 KVA DG set was

not found as per the norms. Status of same is shown in figure 1.



The used oil generated from DG sets was found to be stored in open area in closed
containers. Dedicated closed room has not been provided for storage of hazardous waste. No
agreement has been done with TSDF for transportation and disposal of hazardous facility.
Authorization under the Hazardous Waste Management Rules, 2016 has not been obtained
for the hazardous waste generated. Status of the same is shown in figure 2.

irapuram Habitat Centre, Ahinsa Khand, lndirapurang, Ghaziabad
M ll""Il‘hr:pcommc:rcial complex is situated in the residential area of lndnraguzraogd
Ghaziabad. Unit has installed 03 DG sets of capacities 1010 KVA, 2000 KVA z‘i)n -
KVA. The DG sets are installed in the basement of thc commercm! complex in thg a;e;:re\ein
lot. During inspection, the ambient noise monitoring was carried of DG sets w
operation. The details are as follows :-

[— " :
SI. [ DG  set | Status of | Stack Height ] Obs‘erved values ‘t Remarks |
No | Capacity | Acoustic during DG set in | |
Enclosure operation | |

Standard of silence | |

zone in Day l !

50dB | ]




T I010RVA The——
\
KVA | Not Installed as per

——— Installed 89.6 Noi
2 oo ootanstalled | norms .6dB oise value was
2000 KVA [ Installed m\_j found above the

3 —{  |noms norms whi.le
2000 KVA | Installed | Installed a5 per | 85.0dB !DGS".‘S wEse
__ |noms , operation.

that duri i i

during operation of DG sets, the noise value is above the prescribed norms in the
Fam—

ensitive zone. 02 DG sets of 2000KVA have not been installed with acoustic enclosure

Status of same is shown in figure 3.

Dedicated closed room has not been provided for storage of hazardous waste. No
agreement has been done with TSDF for transportation and disposal of hazardous facility.
Authorization under the Hazardous Waste Management Rules, 2016 has not been obtained

for the hazardous waste generated. Status of the same is shown in figure 4.
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Observations :-

. Common la
yout map for school and the com i
: mercial
) by Ghaziabad Development Authority kel e
- Consent to operate for operati .
peration of D.G. sets h i
Pollution Control Bos. ave not been obtained from U.P.
3. Hazardous waste authorization for the used oil generated from operation of DG
sets have not been obtained under the Hazardous Waste Management Rules, 2016
from U.P. Pollution Control Board. ’
4. The noise level during operation of DG sets were found to the above the
prescribed standards.
Action Taken:-

In view of the non — compliances found during inspection. U.P. Pollution Control
Board, Ghaziabad vide letter no 3894/NGT-653/19/19 Dated 16.10.2019 has
recommended for imposition of environmental compensation of Rs 50,40,000/- (Fifty
Lakh Forty Thousand Only) and recommendation for closure of operation of DG sets
under section 31(a) of Air (Prevention and Control of Pollution) Act 1974, same is
annexed as Annexure Il and shall be imposed at earliest.

The report in the aforesaid matter is put up for your perusal and necessary action

please. W JAEI g N/C}’)v‘&

nkit Si A.K. Chaudhry)
Subhash Chandra) &nlm Singh) . (A ‘
(Scientiﬁc Assistant Assistant Environmental Engineer Executive Engineer, Zoneh6. -
Regional Office, UPPCB Regional Office, UPPCB Ghaziabad Develgpmt;nt Authority
Ghaziabad Ghaziabad Ghaziaba

Regional icer

o
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REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD, GHAZIABAD

del Ho:

...........

NOISE MONITORING REPORT

M/S- India Habitat Center Indirapuram Ghaziabad

Date of Monitoring — 14-10-2019

Monitored — Subhash Chandra (S.A.), Ankit Singh (A.E.E)

Observed value

S.No. Area of monitoring SnSerd(Gf. comtmmes 2008

in Day 65 dB

| Parking Area DG set Non operational 53.4dB

.

(DG set 1000KB) DG set Operational - 89.6 dB

2 Parking Area DG set Non operational 51.0dB

(DG set 2000KB) DG set Operational 85.0dB

3 Open Area DG set Operational 68.0dB
e hapot i s —
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Regional Office, U.Pp. Pollution Control Board, Ghaziabad
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